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Loss to Communication tem due
to Cycleae in Tamilnadu, and
Andhrs Pradesh

*5a2. SHRI R. V. SWAMINATHAN
Will she Minister of COWUNICA-
TIONS be pleased tostate:

(a)whether due to the recent cyelone
in the Tamil Nadu, Kerala and Andhra
Pradesh, the loss 1o communication system
was very high;

{(b) if so, the total damage caused to the
communication system in these States; and

(¢} the steps being taken to repair the
same’

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
SHRI NARHARI PRASAD SUKHDEO
Al):(a) Yes Sir, the loss to communica-
tion system in Tami! Nadu and Andhra
Pradcsh was very high. Preliminary esti-
mates of the loss are of the order of Rs. 15
lakhs in Tamil Nadu and Rs. 60 lakhs in
Andhra Pradesh. The loss in Kerala was
not substantial.

(b) Total damage caused to these com-
munication system in these States is re-
ported to be as follows:—

Tamil Nedu: Trunk communication to
Nagapattinam town was completely dis-
rupted. Snnngam 300 lmes auto uchnngc
was ed.

7500 telephone lmcs in ‘n..n,. vur,
‘Trichy and Cuddalore and Salem di
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‘trunk centre (-nd larger exc)ungu
and 133 small automatic exchanges (SAX:;

in 4¢the rural arcas went out of order.
Ruul commuaication circuits which are
mainly on open wire lines were the worst
affected, causing telecommunication to
many rural areas to be cut off.

Kerala : InKerala the only damage was
to the wireless station antenna on Kalpeni
Island, Lakshadweep.

(c) Tamil Nadu : Out of about 7509
lines which went out of order on 12-11-77,
about 6400]lines were restored by 23-11-77
and balance by go-11-77. Srirangam cx-
change was mtored on 17-11-77. Tmnk

restored on |9~u 77. This re!torzmm
was on temporary basis. Permanent
restoration  is in progress.

Andhra Pradesh : Qut of 22238 tele-
phones which went out o ‘order 21780
have been restored. 164 exchangesinclud-
ing 34 trunk centres have beem restored
leaving only three rural exchanges to be
recommissioned yet. The trunk lines of
these three SAXs have been tem
terminated as Long Distance Public Cl“
Offices (PCOs). The restoration so far
is on a temporary basis. Permanent res-
taration of trunk lines is in progres.

Keala: Damage to wircless station at
Kalpeni has already been repaired tem.
porasily.

Am-tol'P.P.le.ly Pndﬂ.-d
M/s.
MM:I:,M

e523. SHRI KALYAN JAIN : Wil
the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased to
state:

(a) the amountefprovidentfund, family
pension_and damages which are pending
against M/s. Swadeshi Cotton Mill, Kan-
pur;

(b) whether in spite of such a huge
arrears and chronic defaults, altlegal action
to be taken and pending in the

‘court were withdrawn wi'.gou( obtaining
any bank guarantee on certain politicat

were affected by flood and cvelone.

Andhra Pradesh : Approximately 8,000
Kms of open wire lines and 48,000 Kms. of
wire were damaged, disrupting the open
wire communication system. 22238 local

3082 LS—2,

;and

(¢) if so. what action Government pro-
pote to take against the Central Provident

Fund Commissioner who is  actively
involved in many similar cases?
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THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (Dr. RAM
KIRPAL SINHA): (a) and (b). The
joyees' Provident Fund Authorities
h:ve intimated as follows:—

() The amounts of Provident Fund,
Family Pmslondl-‘und Insurance Fund

due from M/s. Swadeshi Cotton Mill L(d
Kanpur arc as under:—

Employecs Adrmmsl.ranvr Char-
posi

Month Provident  Family
Fund Pension  Insurance Employces Emplo)cﬂ
contribu-  Provident Depositl
tions, Fund Linked
Insurance

Ra. Rs. " Rs, Ra, Rs.

August, 77 . 431887.50  7168.50 Nil. 1015335 Nil

September 77 . 419411,00 6766.00 13800.00 gB53-65 2Bov oo

October 77

November 77

. 419411.00

- 419411.00 6766.00 13800.00 f53°65 2800°00

6766.00 13800.00 9853°65 2800° 00

27466°50 41400°30 39714730 7400700

{The dues for the months of October and
November, 1977 have been calculated on
provisional basis as the Mill has not sub-
mitted the relevant Returns.)

AsumofahoutR: 11°5 takhs on account
is or late
made for certain months between May,
1970 and July, 1976.

(b) The Provident Fund contributions
have been duly paid by the Mills upto
July, 1977. For the non-payment of the
Provident Fund and Family Pension dues
for the months of August and Septem-
ber, 1977, the Regional Provid:nl Fund
Commissioner, Uttar Pradesh has written
1o the Collector to recover Rs. 10,10,284- 00
as arrears of land revenue and notice under
section 7A of the Employees Provident
Funds and Miscellaneohs Provisions Act
has been issued to the establishment for
determining the'Provident'Fund dues for'the
months of October and November, 1977.
Whereafter of the amount is not pai3
them, the Collector will be asked to re-
cover those dues as arrears of land revenue.
Action to launch prosecutions has

It is not posed to withd
any of the pending or pro'poscd legal actions
1n the past where prosccutions were filed
and withdrawn, the Provident Fund arrears
of those cases stand paid in full.

{c} Does not arisc.

of El
from Trade Union Leadership

*524. SHRI D, D. DESAI: Will the
Minister of PARLIAMENTRY AFFAIRS
AND LABOUR be plcased to state:

{8) whether he is aware that the current
wave of labour unrest is mainly due to
inter-union rivalries;

(b) if so, whether he intends to eliminate
political elements from trade upion leader-
ships,

{c) if not, in what other way, does he
expect to protect workers from being made
victims of politicalised trade union Jeaders;
and

(d) whether he has any plan to legislate
in this context to confine trade umon
leadership only to the worker meml|

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA  VARMA): (a) lnter-
union rivalcy may beone
contributory factors towards the hbour
unrest.

(b) to (d). The of?u&iom relating to
the outsiders being oflice bearers of trade





